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put-up on the website of the Ministry of Mines inviting comments/suggestions as part
of the pre-legislative consultation process. On the basis of the comments/suggestions
received from the general public, State Governments, and stakeholders, the draft Bill will
be finalized in consultation with the Department of Legal Affairs. Thereafter, the Bill so
finalized will be introduced in the Parliament after obtaining the approval of the Cabinet.
No definite date for the introduction of the Bill has yet been finalized.

(c) and (d) The thrust of the Bill would be to ensure: (i) improved transparency in
the allocation of mineral resources; (i1) obtaining for the Government its fair share of
the value of such resources; (iii) attracting private investment and the latest technology;
and (iv) eliminating delay in administration, so as to enable expeditious and optimum
development of the mineral resources of the country. One of the proposed provisions in
the Bill is for creation of District Mineral Foundation (DMEF) in every district affected
by mining, which will be funded by an additional levy related to royalty. The funds
will be used for the benefit of persons affected by mining as also for the rebuilding of

infrastructure in mining affected areas.
Study for exploration of Rare Earth Elements
420. SHRI AVINASH PANDE: Will the Minister of MINES be pleased to state:

(a) whether Government is planning to formulate any policy or has undertaken

any study for the exploration and exploitation of Rare Earth Elements; and
(by 1if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF MINES (SHRI VISHNU
DEO SAI): (a) and (b) Yes Sir, exploration and exploitation of Rare Earth Elements
(REE) are being undertaken.

Monazite, a mineral of Thorium and REE is the only commercial source of Rare
Earths in the country at present. It is a prescribed substance under the provisions of Atomic
Energy Act, 1962 and also appears as Atomic Mineral in Part B of First schedule of Mines
and Minerals (Development and Regulations) Act, 1957. Atomic Minerals Directorate for
Exploration and Research (AMDER), a constituent unit of Department of Atomic Energy
(DAE) carries out the exploration, establishment and development of atomic minerals in

the country, including Monazite.

Geological Survey of India (GSI) is also carrying out exploration in different parts
of the country for other sources of REE.

Indian Rare Harths Limited (IREL), a PSU under the administrative control of DAE,

has been processing Monazite at its Rare Earths Division at Alwaye, Kerala. During the
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period 1952 to 2004, IREL has processed Monazite to produce Rare Earths compounds.
In 2004, this has stopped due to lack of market, as materials from another Asian country
became available at a much lower cost. Recently IREL has set up a plant at Orissa Sand
Complex (OSCOM), Odisha to process 10000 tonnes of Monazite per annum. IREL has
set up a facility at its Rare Earths Division, Alwaye, Kerala, to produce Separated High
Purity Rare Earth utilising mixed rare earth chloride produced from Monazite processing
plant at Odisha.

Allocation of gas to Nedunuru Power Plant, Telangana

421. SHRI DEVENDER GOUD T.: Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether in spite of repeated requests and demands for allocating gas to
Nedunuru Power Plant in Karimnagar district of Telangana State, no action has been

taken by Government;
(by the constraints Government is facing in allocating gas to the above plant; and
(¢) how it is planning to face and resolve those constraints?

THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI DHARMENDRA PRADHAN): {(a) to (¢) Nedunur gas based
power plant has a requirement of 9.72 MMSCMD of gas. Due to limited availability of
domestic gas, Ministry of Power recommended for allocation of 2.8 MMSCMD of gas
for 700 MW (Phase-I) of Nedunur gas based power project. The proposal for supply of
gas to Nedunur gas based power project was placed before the Empowered Group of
Ministers (EGoM) in the meeting held on 24.2.2012. The EGoM noted the requirement

of the project. However, no direction was 1ssued in this regard.

Further, EGoM in its meeting held on 23.8.2013 has decided to maintain the level
of supplies of domestic gas to fertilizer sector at 31.5 MMSCMD and give the sector first
priority in meeting the shortfall below the level of 31.5 MMSCMD), from any additional
production of NELP gas. It was also decided that after meeting the supply level of 31.5
MMSCMD to fertilizer sector, the entire additional NELP gas production, available
during the years 2013-14, 2014-15 and 2015-16, be supplied to power sector. Based on the
projections on availability of domestic gas, the same is not likely to increase substantially
till 2016-17. As such, the Nedunur gas based power plant may have to rely on imported
RLNG to meet its gas requirement.



